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Operation of international Flights of 
Air India from to Calcutta

978 SHRI INDRAJIT GUPTA 
SHRI SC  SAMANTA

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state

U) what her Atr India docs, not, at present 
operate a single international flight originat­
ing fiom or terminating at Calcutta Air­
port,

(b) whether Air India operates Chartered 
flights from other airports but not from 
Calcutta;
31 L&b, 7 2 —8

(c) whether Air India does not also operate 
a single Freighter Service through Calcutta, 
and

(d) if so, the reasons tor allowing a 
national airline to contribute m this dis­
criminatory manner to the dwindling for­
tunes ol Calcutta Airport t

THr MINISTER OF TOURISM AND 
CIVIL AVIATION (DR KARAN 
SINGH) (a) Currently Air India operates
5 international flights per week through 
Calcutta Airport thrice-weekly to Tokyo, 
and twiu.-weekly into Calcutta from Tokyo 
These flights arc extended from/to Bombay 
and provide connections with Air India 
services to the West

(b) Air India Charters Ltd operate 
charter flights between India and Europe/ 
U 1C Since most of the traffic is destined 
to Delhi and Bombay the charter fligbte 
originate cx Bombay and are operated m  
Delhi When Air India has a substantial 
load cither originating from or destined to 
Calcutta on the charter flights, they are 
extended to Calcutta

(c) Air India does not operate any sche­
duled freighter services

(d) There is no question whatever of 
permitting any discrimination

Resumption of Oil Exploration work in 
West Bengal

979 SHRI INDRAJIT GUPTA Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state

(a) whether the Malaviva Committee 
as well as the O N G C ’s Technical 
Committee (1966), havt recommended 
certain areas in the West Bengal basin for
oil drilling

(b) if so the reasons for not starting 
the drilling after Bodra well No I, and

(c) whether oil exploration work to West 
Bengal will now be resumed *n the light ot
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tbe Soviet experts assessment of the piomis- 
mg prospects m this region9

THE MINISTER OF LAW AND JUS­
TICE AND PETROLEUM AND CHEMI­
CALS (SHRI H R GOKHALE) (a) 
Tbe Malaviya Committee has recommend­
ed that the major task for West Bengal 
Region would be (a) more experimentation 
for getting better reflections, (b) Continued 
geophysical surveys by digital methods, (c) 
integration of the newly acquired geophysi­
cal data and a progressive review of the 
same (d) extensive photo-geomorphological 
studies and (c) a very detailed basic 
appraisal

I he Committee has also recommtndcd 
that efforts should be directed to obtain 
more geological data and to carry out inte­
grated studies to pick up possibilities of 
subtle stratigraphy traps, in the Mio-Plio- 
cene sections along zone of rapid subsi­
dence and thickening of sediments as well 
as to decipher carbonate banks, if present 
and that at least a few exploratory wells 
should be drilled both m the platform ?one 
and in the subsidence zone.

la  1966 ONGC’s Technical Committte 
recommended the release of another loca­
tion for drilling on the Bodra Structure on 
which one location had been released earlier 
However, w the light of the results obtained 
on Bodra Well No I drilled at the first 
location, it was decided not to undertake 
drilling at the second location

(b) and (c) Drilling operations in West 
Bengal suspended after the drilling of Bodra
I Well, were not resumed, as the seismic sur­
veys carried out in that area has not so far 
indicated the presence of a favourable trap 
for oil/gas accumulations in the region sur­
veyed

However, oil exploration work has not 
been stopped Exploration has been

continuing m the form of seismic surveys 
in search of favourable traps which would 
be worth testing by drilling Since last 
year, these surveys are being conducted 
using sophisticated digital seismic recording 
units

The Soviet i  xperts have advised that there 
is no reason to drill another well adjacent 
to the Bodra Well No I They have also 
advised that before locating a second 
deep wildcat well in the regton, detailed 
and intensive seismic surveys using sophist! 
cated ttchniqucs should be conducted to 
locate favourable traps

The exploration woik now being cuticd 
out by ONGC in these regions is on the 
lines of the advice tendered bv the Soviet 
experts

Closure of Division Offices of Alembic 
Chemical Works limited, Baroda

980 SHRI INDRAJIT GUP1A Will 
the Minister of COMPANY AFTAIRS be 
pleased testate,

(a) whether Government are awari of 
a move by M/s Altmbic i  hemical Woiks 
L td , Baroda lo elose down its present 28 
Division Offices throughout the country 
and to float four new companies as its 
marketing agents, and

(b) if so whether Government have con­
ducted necessary inquiries to ensure that 
the said re-organisation will not facilitate 
manipulation ol Company’s accounts and 
profits9

IHfr MINISTER OF COMPANY AF­
FAIRS (SHRI RAGHUNATHA REDDY)'
(a) It has been reported to the Depart­
ment that the following four companies have 
been incorporated with a view lo acting as




